TIME LINE FOR ISSUANCE OF PROPERTY ID

748. SH. RAKESH DAULTABAD, MLA: will the Urban Local Bodies

Minister be pleased to state:-

a)

b)

the present status of implementation and issuance of property

IDs in Sector 58 to 115 of Gurugram;

the sectorwise details of all societies/gated colonies where
survey has been conducted or pending, total number of flats/
houses in each society, scope of survey, name of survey agency,
date of survey and number of property IDs issued in each sector/
society and gated colony since implementation of mandatory
registration of property IDs for transfer/ sale/ conveyance deed

registration; and

whether any timeline has been fixed by the Government under
"Right to Service" for issuance of property ID, within which the

request must be processed by the department?

DR. KAMAL GUPTA, URBAN LOCAL BODIES MINISTER

a)

b)

The Sectors 58 to 115 falls under Municipal Corporation,
Gurugram and Municipal Corporation, Manesar. Total Property
IDs of these areas on No Dues Certificate (NDC) portal as on
date are 1,22,711 i.e., 84,137 pertaining to Municipal
Corporation, Gurugram and 38,574 of Municipal Corporation,
Manesar. The data on NDC portal will be updated after the

completion of property survey.

There are 345 Societies/Gated Colonies having 1,22,711 number
of units on the NDC portal which are used for registration
purposes. The detailed list is attached as Annexure-'l’. The
project for conducting the Property Tax survey for the
municipalities falling in the State was allotted to M/s Yashi
Consulting Services Pvt. Ltd. and the project agreements were
signed on 13.09.2019. It is pertinent to mention here that most
of the sectors between 58 to 115 falls either under the extended
limit of Municipal Corporation, Gurugram (extended on
28.12.2020) or Municipal Corporation, Manesar (constituted on
24.12.2020) and the work order for these were given to M/s
Yashi Consulting Services Pvt. Ltd. on 01.03.2021 and the work



was started after the work order. The scope of work includes
door to door survey of all the properties within the Municipalities
along with GIS tagging and putting the data in public domain.
After receiving the objections and their settlement,
re-assessment notices are to be distributed before finalizing the

Property Tax against each unit.

c) Presently new property ID is being created through the NDC
portal. The property ID is generally created within 10 working
days from the date of receipt of the application. This matter
regarding bringing it under the ambit of Right to Service Act,
2014 is under consideration of the Government by making the

provision of this service under the said Act.
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